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State Cases Registered
Tamil Nadu 84636
Telengana 18655*
Tripura 2518

Uttar Pradesh 255503
Uttarakhand 14455

West Bengal 89869
Gravp Torar 1445284

* Since July, 2014

Funds for tackling TB cases

1404, SHRI T.K. RANGARATAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) the number of TB cases reported during the last three years, State and year
wise;
(b) whether State Governments were given financial help from Centre to

eradicate TB; and

{c) if so, the quantum of money allotted to States during last three years,

State-wise?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA) : (a) Information is given in the Statement-I (See below).

(b)  Funds from the Government of India are provided to States and Union
Territories for implementation of Revised National Tuberculosis Control Programme

(RNTCP), for control of Tuberculosis in India.

{c) Information is given in Statement-11 (See below).
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Statement-1

State/UT-wise TB cases registered under RNTCP for last three vears

State/UTs 2012 2013 2014
Andaman & Nicobar 844 738 762
Andhra Pradesh 108727 103707 88681
Arunachal Pradesh 2357 2500 2717
Assam 35788 35624 38365
Bihar 73537 67020 68061
Chandigarh 2807 2890 2871
Chhattisgarh 27160 25889 28877
Dadar & Nagar Haveli 415 411 452
Daman & Diu 330 742 283
Delhi 52006 50727 54076
Goa 1950 1778 1664
Gujarat 72554 74086 77464
Haryana 38036 38104 39534
Himachal Pradesh 13615 13691 14465
Jammu & Kashmir 12662 11038 10270
Tharkhand 36666 34941 35952
Karnataka 67572 61446 61385
Kerala 25917 24204 23466
Lakshadweep 20 23 29

Madhya Pradesh 89545 92420 100121
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State/UTs 2012 2013 2014
Maharashtra 136045 137237 135615
Manipur 2744 2329 2216
Meghalaya 5114 5002 4958
Mizoram 2337 2005 2009
Nagaland 3525 3339 3303
Odisha 49191 45269 45837
Puducherry 1430 1458 1411
Punjab 39569 37258 38192
Rajasthan 100966 94698 94974
Sikkim 1832 1637 1638
Tamil Nadu 79576 80407 84636
Telangana - - 18655*
Tripura 2557 2540 2518
Uttar Pradesh 271678 256733 255503
Uttarakhand 15239 13700 14455
Waest Bengal 93274 90423 89869
Totar 1467585 1416014 1445284

* Since July, 2014
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Funds allotied to states under RNTCP during last 3 years-state-wise (X In Lakhs)

Sl. No. Name of State Funds allotted ~ Funds allotted Funds allotted
2012-13 2013-14 2014-15
1 2 3 4 5
L. Andhra Pradesh 273331 273331 1594.07
2. Andaman & Nicobar 51.89 76.62 76.62
3. Arunachal Pradesh 396.52 434.38 434.38
4. Assam 108R.95 119294 1192 .94
5. Bihar 2486.62 2486.62 2486.62
6. Chandigarh 86.83 128.22 128.22
7 Chhattisgarh 1050.90 1050.90 1050.90
8. D & N Haveli 40.74 60.16 60.16
9. Daman & Diu 25.88 38.21 38.21
10. Delhi 947.40 1398.97 1398.97
11. Goa 68.59 101.29 101.29
12. Gujarat 1318.95 1947.62 1947.62
13. Haryana 883.25 883.25 883.25
14. Himachal Pradesh 346.28 511.33 511.33
15. Jammu & Kashmir 557.35 823.00 823
le. Tharkhand 1270.98 1270 .98 1270.98
17. Karnataka 1548.05 2285.92 2285.92
18. Kerala 735.50 1086.07 1086.07
19. Lakshadweep 22.19 32.76 32.76
20. Madhya Pradesh 1472.48 2373.24 2373.24
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1 2 3 4 5
21. Maharashtra 374412 5528.72 5528.72
22 Manipur 330.91 362.51 362.51
23. Meghalaya 243.62 266.88 266.88
24, Mizoram 278.63 305.24 305.24
25. Nagaland 305.30 334.45 334.45
26. Orissa 1458.95 1458.95 1458.95
27 Puducherry 106.48 157.24 157.24
28. Punjab 627.47 926.55 926.55
29, Rajasthan 1216.44 1796.85 1796.85
30. Siklkim 162.01 177.48 177.48
31. Tamilnadu 1425.65 2105.17 210517
32 Tripura 194.07 212.60 212.60
33. Uttar Pradesh 4411.44 5674.56 5674.56
34 Uttrakhand 501.40 501.40 501.4
35. West Bengal 1707.64 2521.57 2521.57
36. Telangana NA NA 1139.24
Toran 33846.79 43245.96 4324595

Regulation of commercial surrogacy in the country

1405. SHRIMATT VANDANA CHAVAN : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

{a) whether Government proposes to regulate surrogacy in India;

{b) whether commercial surrogacy 1s legal in India;



